FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S COROMANDEL AGRICO PRIVATE LIMITED

Sr. No Particulars Details

1 Name of corporate debtor M/S. Coromandel Agrico Private Limited

2 Date of incorporation of 16-12-1998
corporate debtor

3 Authority under which corporate Registrarh of Companies (Kanpur) under the
debtor is incorporated / Companies Act, 1956
registered

4 Corporate Identity No. / U74899UP1998PTC064041
Limited Liability
Identification No. of
corporate debtor

5 Address of the registered E9, Industrial Area, Sikandrabad (Gopalpur)
office and principal office Bulandshahr-203205, Uttar  Pradesh, India,
(if any) of corporate debtor Sikandrabad, Uttar Pradesh, India - 203205

6 Date of closure of June 05, 2025
Insolvency Resolution
Process.

7 Liquidation commencement Order pronounced on June 05, 2025
date of corporate debtor

8 Name and registration Mr. Sushil Kumar Singhal
number of the insolvency
professional acting as Reg: IBBI/IPA-001/1P-P-01655/2019-2020/12536
liquidator

9 Address and e-mail of the Address: A-3/504 Krishna Apra Gardens, Plot no-7,
liquidator, as registered with Vaibhav Khand, Indirapuram, Ghaziabad, UP -
the Board 201014.

Email ID: ip.sksinghal66@gmail.com

10 Address and e-mail to be Correspondence Address: 332 & 333, 3rd Floor,
used for correspondence Somdatt Chamber-II, Bhikaji Cama Place, New
with the liquidator Delhi-110066

Email ID: coromandel.cirp@gmail.com

11 Last date for submission of July 5, 2025

claims

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench, has ordered the
commencement of liquidation of the M/s. Coromandel Agrico Private Limited on June 05, 2025.

The stakeholders of M/s. Coromandel Agrico Private Limited are hereby called upon to submit their claims
with proof on or before July 05, 2025, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Liquidator of M/s Coromandel Agrico Private Limited
Date: June 09, 2025 Registration No. IBBI/IPA-001/IP-P-01655/2019-2020/12536
Place: Ghaziabad. AFA valid upto: 31.12.2025
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‘::."Fz SATIN FINSERYV LIMITED
Salin Fingary Limilad CIN: UB5999HR2018PLCO9912E,
Regd. & Corporate Office: 4” Floor, ‘B" Wing, Plot No. 492, Udyog Vihar, Phase - [lI,

Gurugram - 122016, Haryana, India, Phone; 0124-4715400,
Website: www.satinfinsen.com, Emall Id: secretariali@satinfinsens.com

Salin Finsary Limited invites Exprassion of Interest from efigible ARCs/Banks/Financial
Institufions for the proposed sale of cerain stressed Financial Assets. The sale.shall be on
"As is where is and what is where 5" basis and "Without recourse basis”. Eligibles
prospective imvesions are requesied to intmale their willingness o participale by way of an
‘Exprassion of interasl”, Kindly refer io the Company's website - https-isatinfinserv.com/
for further details.

For Satin Finserv Limited

Sdi-

[Sangam Jaiswal)

June 8, 2025 Company Secretary & Chief Compliance Officer
Gurugram Tal: 0124- 4715400

KALPANIK FILMS LLP
{Incorporated under the Limited Liability Partnership Act, 2008)
NOTICE OF CHANGE OF REGISTERED OFFICE
Motice iz hareby given pursuant to Rule 17(4) of the Limited Liability
Partnership Rules, 2009, that KALPANIK FILMS LLP. a Limited
Liability Partnership incorporated under the provisions of the LLP Act,
2008, having its registered office &t 146/8. Chunni Munni Ki Gali,
Tiwarani Tola Mirzapur, Uttar Pradesh, India - 231001, intends to shift
its ragistered office from the State of Uttar Pradesh to the State of
Maharashtra,
Any person whose interast is likely to be affected by the proposed change
may communicate their objection, if any, in writing to the Registrar of
Companies, 3717, Westcottt Buidling, The Mall, Kanpur-208001 Uttar
Pradesh, within 21 days from the date of publication of this notice.
For and on behalf of
KALPANIK FILMS LLP
Sdi-
VISHAL VINDHYAWASNEE YADAV
Designated Pariner
DIM: 0BBT74156

DEEPAK SPINNERS LIMITED
CIN L17111HP1982PLCO1 6465
Fagd. Ofce: 121 Indl Anea, Badd, Tehsil Nalagarh DistL Salan, Hemachal Pradesh-173205
Tel nos. 09795 244011 M6
Wibsite: www.dskndia.com Emall puneeta.arcrafdsindia.in
UPDATION | REGISTRATION OF ¥YC DETAILS TO RECEIVE ANNUAL REPORTS AGM NOTICE
In complisnca with the Circulars dated Bth Agril 2020, 13th Apeil 2020, 156 Juna 2020, Z8th Sepbembar
2020, 31zt Decamber 2020, 23rd June 2021, Sth December 2021, 25lh September 2023 ard the latest
ona being General Circular ho. %2024 dated 15h Seplamber 2024 issusd by Ministny of Cooporale
Affais (MCA), tha Anrual Genaral Masting (AGKM) of the Company shall be comvanad an Friday, 18th
September 2025 af4.00 pom. thrawgh Video Conferancing [VE) / OtharAudo visusl Means (QAWM|
Also, under SEBYHOMCFDIPaD-ZPCIR20240133 dated 3nd October 2024, melaxaton has been
privided o Companies foim dapatching physica coples of fhe Annia! Bepor tothe sharehaklers, The
nivtice of AGR along with the Anrual Reaort s belng serf only slechronically 1o membsrs whose emall
addraanes gre reqisterad with the Company | Deposifory Pasticipants, |t shall also be availabis on the

inaiructions for Remote e-voingand e-veing durng the mesting are explaned n he AGM MNotce
Eligible members are requested to update their KYC details with the Company | Depasitary
Participants about the contact details and bank account number. This is to enswra that the
Annual Reporl and AGM Motice reach the right email address. The relevant forms for KYC
updation can be downboadad by visiting this link - hipimdplin

The KYC updation forms should be submitted in the original to the Reglsirar and Transfer Agents,
Mis. Maheshwarl Datamatics Py Lid., 23, R, N, Mukhesgee Road, 55h Floos, Kallata 7000049,

For DEEPAK SPINNERS LIMITED

Punsala Arora

Dale : 07062025 Company Secratary
Place:: Chandigarh FCS 7466

CENTRAL UNIVERSITY OF HARYANA

MAHENDERGARH
(MAAC Accredited 'A' Grade University)

Registration Opens for Pest Graduate (PG) Programmes

ACADEMIC SESSION: 2025-26

Central University of Haryana, Mahendergarh invites online Registration Forms from
ihe candidates who have appeared in CUET {PG)-2025 examination conducled by
Mational Testing Agency for admession 1o the following programmes:;

POST GRADUATE (PGC) PROGRAMMES

M.A. - Economacs, Hislory and Archeology, | MHMCT (Master of Hotel
Political Scianca, Psychology, Sociology, Management and Catering
English, Hindi, Journalism & Mass | Technology)

ki skt Hindi T :
Enrmdln{dilg?uiaa: arit, Hindi Translabon MTTM (Master of Tourism and

Travel Management)
M.5c. - Data Science, Gecinformatics — "
Chemistry, Environmental Science, | MPharm. (Phamacognosy)
Geography, Mathematics, Physics. | M Pharm.|Pharmacalogy)
Statistics, Microbiology, Biochemistry 5 ;
Mutriicn Biclogy, Biotechnology, Yoga M.P.Ed. (Masler of Physical
Education)

M.Tech. - Energy Systemaand Management,
Structural Engineering, Computer Science | M.Com., MBA, M.Ed. B.Ed,

andEngneering P.G. Diploma in Rehabilitation
Law-LL B.(3years), LLM Psychology (PGDRP)
MCA (Master of Carmpuber Applications) Advance Diplama in Child
! Guidance and Counselling
M.Lib. & Info. Scl. (Library and Infarmation
| Science) (ADCGE) )
IMPORTANT DATE

"

[ Lastdateforonline Registrabion I_EJ'I}ETEEIIS

e e e e e e s e ) e S TR

-Rﬂgistraﬁun Link H&ﬁs:f!mhcuatsamaﬂh.ndu.inn‘pgﬂnd&n.php
Far more details and updates please visit www.cuh.acin - REGISTRAR (l/c)

(@] INTEGRAL COACH FACTORY [§¥

Tender Notice No. ICF/PCMM/EOT/23/2025
Dated : 06.06.2025

Thiz Following e-tenders are published in IREPS website, Firms are requesied to
fogin (o wwaw.lreps.gov.in and quote against these tenders. Manua! quotations
will mot be entertained for thase tenders, Closing and opening lime for all lenders
are 14.15 hrs. Hindi version of tender notice is available on website
wiww, iclindianrailways.gov.in

5l. Tender

Mo Ma.

| S81 OF ACP INTERIOR
| PAMELLING LWS/PP2

Tender Title Qty DEtET:JIHEI

o Or252498 a0 Sets [ [
Comprehansive Materal
FO-OT Hendling Contract for
02 COMP- Fumishing Depot with 1 Sat 23062025
225-26 dinemaim Materal Handhng
| Eqquipmsant and Man power
DETAIL ITEMS KIT FOR EMU

03, | 03251532 | UNDERSLUNG MOTORAND | 18Sels | 24/06/2025
| TRAILER COACHES _ ,

S8A OF O/ SET OF
MARKING DIAGRAR O
BOTH SIDE WALLS AND EMND
WALLS FOR DD COACHES

| ROCKWOOL 50 THK INSUL 1O EMG

04, 07252580 T8 Sets | 24062025

. . .-
03. | 06232001 | wurrH ALU GLASS LAM Mitere | (2D106/2023 l
06 | 02251287 EJ,?EQF ROGF ASSEMBLY 173 Sats | - 25MB/2025
S | CABLE 6 SOMMBLACK | 57100 | nooiwvne |
0. | oszs1s46 | Tt oioo | 25/06/2025
FUSE DISTRIBUTION BOARD | 3106 .
08. | 08251481 | on o0 Now | 2610612025
: - ' I
UNF LED LIGHT FTG TYP-0, 305 ;
08, | oezszoas | or LEO s | 26/82025
' CRIMP SOCKET D12/38 70 134811 e |
10 | 06251706 | SQMM ICF / SK 72166 Mo ZTHGIE02S |
y Coach set of Lavalony Side 433
M| 02253501 | o ko Mon AD LWS Sels 271062025 |
12..| oapsiszs |FMROLLERBEARINGSETS | 0 0. | 270682025
RAKE
— il 7355
13, | 012411084 | INTER LOCK WASHER ood | 21/06/2025

| LOWER SPRING SEAT

14 03251671 4302 Mog | D2072025

| FORGED Il
s aun | KITITEMS FORLSCZ 407 . 2
16: | 02261483 |\Gunioes e 2l 037026
- | ROGF, SIDE WALL & END = |
16, | 02251489 | WALL FOR AMRIT BHARAT 5 03720256
ats
’ _| LELRD .
SUPPLY OF Q/C SETS Cluantity
OF VINYL COATED Reter ; .
17. | 07252483 | | \onOUSTERY FABRIC FOR IREps | D407/2025
LHB COACHES Wasite
1 1=l .| |
18 | 2281482 | HEAD STOCK COMPLETE 313 Sekiia

LHB MNos
CA5 OF LAVATORY SIDE

| I 5

18. d2251482

2 Udgbidae | &l OF NOSE CONE EMU ELi 2420 I
CORRIGENDUM NO. 20
Ceorngendum Nas Been ESsued 10 the fosawing Terdler
Flaasa chack IREPS wehsite for ther datads. :
SIL | Tender Mo Existing Walue bodified value
| Cuuantity ' 276 429
L | 02251412 | peletion & Additions of Commercial Compliance. Please
_| refer Tender Document for defatts in IREPS webaite:
| [ O4/0GEI2025 10062025
2, | 02251299 Additions of Commercial Compliance. Please rafar Tendar
| Documentd for delais in IREFS wabsite
| O50aE 2025 T6/06/2025
3. | O3ZI2TZ | additions of Addiional Drawings. Please refer Tender
Dhocument for defalls in IREPS websita
' ' As per IRS :
i | 06257466 | Warranty Clause . condition . Item specification
[ Warranty Period | 30 84
| O 2025 6B 2025
EMD 1738370 10ea7T

CONSHEMEE | TH Sels 48 Sats
Item Description Delivery panod has bean revised. Pleasa
rafer Tender Dacument for detadls in IKEPS websie dalails

in IREFP S webgile,

5 Orase1se

0062025 16/06/2025
EMD | 468870 | 288210
| CONSIGNEE 26 Sets 16 Sets

orasaing | i L A
ltem Description Delivery periad has been revised. Please
refer Tender Dacument far details IREFPS websiie details
IREPS website.

7. | orase7r | OS/0E/2025 20006/2025

PIRAMAL ENTERPRISES LIMITED

CiN: L24110MH 194 FPLCOOST 19

Regd. Office: Piramal Anants, Agaslya Corporate Park,
% Piramal Qpposite Fire Brigade, Kamani Junction, LES Marg,

Kurta (West), Mumbal - 400 070

Phone: (+91-22) 6918/ 120003802 3000 4000

Email: complianceoffiicer pel@piramal.com

Website: www. piramalenterprises. com

NOTICE OF THE 78™ ANNUAL GENERAL MEETING AND
E-VOTING INFORMATION

NOTICE is hereby given that the T8™ Annual General Meeting
{*AGM'} of the Members of Piramal Enterprises Limited
{'the Company') will be held on Monday, June 30, 2025 at
3:00 p.m. (IST) through Video Conferance ("WVC') /| Other Audio
Visual Means (‘OAVM'), lo transact the businesses set out in the
Notice of the AGM. The Registered Office of the Company shall be
deamead to bae the venue for the AGM.

In accordance with the clroulars issued by the Ministry of Corporate
Affairs dated 8" April, 2020 and subsequent circulars issued in this
regard, the latest cne being General Circular No. 09/2024 dated
September 19, 2024 (collectively referred to as 'MCA Circulars')
and the Securities and Exchange Board of India ("SEBI') vide its
circulars dated October 3, 2024 and other applicable circulars
issued in this regard (collectively referred to as "SEBI Circulars’),
the Notice of the Y™ AGM along with Integrated Annual Repaort
for the Financial year 2024-25 has been sent through electronic
mode on June 7, 2025, to those Members whose e-mail addresses
are registered with the Company/Depository Participants ('DPs’)/
MUFG Intime India Private Limited (Formerly known as Link Intime
India Private Limited, Registrar and Share Transfer Agent of the
Company ('MUFG'),

The Motice of the AGM along with the Integrated Annual Repart for the
Financial Year 2024-25 aré available on the website of the Company
at https://www piramalenterprises.com/financial-reports,
website of National Securities Depository Limited ('NSDL’) at
wiw. evoling.nsdl.com and on the websites of the Stock Exchanges
i.e. BSE Limited ('BSE') at www.bseindia.com and the National
Stock Exchange of India Limited ('NSE') at www.nseindia.com.

The Company shall send a physical copy of the Integrated Annual
Report to those Members who request for the same at
compliancecfficer pel@piramal.com mentioning their Folic no./
DP 1D and Client 1D.

Members may attend and participate in the AGM only through
VCIOAVM facility, as indicated in the Notice of the AGM. Please
note that there will be no provision for attending and participating
at the AGM of the Company in person.

Remote a-voting

Pursuant to Section 108 of Companies Act, 2013 read with Rule 20
of the Companies (Management and Administration) Rules, 2014
and Regulation 44 of the SEBI (Listing Obligations and Disclosure
Fequirements) Regulations, 2015 ('Listing Regulations’), and the
Secretarial Standard on General Meetings issued by The Institute of
Company Secretaries of India, each as amended from time to time:

1. The Company is pleased to offer to its Members, facility of
remote e-valing and e-vating during the AGM to exercise their
right to vote on the resolutions proposed to be passed at the
AGM and for this purpose, the Company has engaged the
services of NSDL to facilitate voting through electronic means.
The manner of remole e-voling for Members holding shares in
dematerialised mode, physical mode and for Members who have
not registered their email addresses is provided in the Notice of
the AGM. Instructions for attending the AGM through YC/OAVM
i5 also provided in the Notice of the AGM.

2. The remote e-voting will commence on Friday, June 27, 2025
(9.00 a.m. IST) and shall be open till Sunday, June 29, 2025
(5.00 p.m. IST) and thereafter the remote e-voling module shall
be disabled by NSOL. A person, whose name appears in the
Register of Members/List of Beneficial Owners maintained by
the Depositories as on the Cut-off date i.e. Monday, June 23,
2025 shall be entitied to avail the facility of remole e-voling as
weil as e-voting at the AGM. The voting rights of members shall
be in proportion to their share in the paid-up equity share capital
of the Company as on the Cut-off date. A person who is not a
Member as on the said Cut-off date should treat this Motice for
information purposes only.

3. In case of a non-individual members, who has become a
Member of the Company after dispatch of the Notice of the
AGM and holds shares of the Company as of the Cut-off
date, may send a request by writing 1o evoting@nsdl.co.in or
rnt.helpdeski@in mpms mufg.com for obtaining their User ID and
Password for casting their votes. In case of an individual member
holding shares in demat mode, may follow steps mentioned in
the Notice of the AGM.

However, Members already registered with NSDL for remote
e-voling can use their existing User ID and Password for casting
their vole.

4. The Members would be able to casl their votes during the AGM if
they have not availed the remote e-voting facility. The procedure
for e-voting at the AGM is same as the procedure for remote
e-voting. Members who have voted through remote e-voting will
be eligible to participate in the AGM and their presence shall be
counted for the purpose of quorum, however such Members
shall not be entitted to cast their vole again at the AGM,

5. Members whose e-mail IDs are already registered with
their respective DP or the Company! MUFG may follow the
instructions for e-voting as provided in the Notice of the AGM.
Members whose e-mail IDs are not registered with their DP or
the Company/ MUFG shall follow the process as mentioned in
the Notice of the AGM for procuring User 1D and Password and
registration of e-mail 1Ds for e-voling.

6. Mr. Bharat R, Upadhyay, Practicing Company Secratary
(Mambership No. FCS 5436), failing him Mr. Bhaskar Upadhyay,
Practicing Company Secretary (Membership No. FCS B6E3) of
M. L. Bhatia & Associates, Practicing Company Secretanies, have
been appointed as the Scrutinizer for scrutinizing the e-voling
process in a fair and transparent manner.

7. The results shall be declared within the stipulated time
under applicable laws. The results declared along with the
Scrutinizer's Report shall be placed on the Company's website at

www. piramalenterprises.com and on the website of NSDL
at www.evoling.nsdl.com and communicated to the Stock

Exchanges viz, NSE and BSE.

In case of any queries, with respact 1o remole e-voling or e-voling
at the AGM you may refer the Frequently Asked Questions [FAQS)
for members and the e-voling user manual for members available
in the download section of www.evoting. nsdl.com, or call on.:
022 - 4886 7000 or send a request to Ms. Prajakta Pawle, Executive
or Ms. Pallavi Mhatre - Senior Manager, NSDL at evotingi@nsdl.com.

This advertisement shall also be considerad as a compliance with
SEBI Circular No. SEBI/HO/DDHS/DDHS-PoD-1/PICIR/2025/83
dated June 5, 2025 and the applicable provisions of the Act and
Listing Regulations.

For Piramal Enterprises Limited

Sd/-
Place : Mumbai Bipin Singh
Date : 7" June, 2025 Company Secretary

epaper.financiaiexpres&.-cnn". &

SPANDANA SPHOORTY FINANCIAL LIMITED

CIN: L65929TG2003PLC040648
L ELLE] Registered Office: Galaxy, Wing B, 16th Floor, Plot No.1,

Sy No 83/1, Hyderabad Knowledge City, TSIIC, Raidurg Panmaktha,
Hyderabad - 500081, Telangana. Website: www.spandanasphoorty.com
| Phone No.: 040-45474750 | E-mail: secretarial@spandanasphoorty.com

POSTAL BALLOT NOTICE AND E-VOTING INFORMATION

In compliance with the provisions of Section 110 of the Companies Act, 2013 (the 'Act’) read
with Section 108 and other applicable provisions, if any, of the Companies Act, 2013, (‘Act),
read with the Rule 20 and Rule 22 of the Companies (Management and Administration) Rules,
2014 (the 'Rules'), Regulation 44 of the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) Regulations, 2015 and the relaxations and clarifi-
cations issued by Ministry of Corporate Affairs (‘MCA') for holding general meetings/conduct-
ing postal ballot process through e-Voting vide General Circular Nos. 14/2020 dated April 8,
2020, 17/2020 dated April 13, 2020, 09/2023 dated September 25, 2023 and 09/2024 dated
September 19, 2024 (collectively 'MCA Circulars'),we are furnishing the following details:

1) The business to be transacted through voting only by electronic means - for seeking
approval of the Members for the following:

1. Related party transactions with Criss Financial Limited for financial year 2025-26.

2) Date of completion of dispatch of Postal Ballot Notice to Members through e-mail -
Saturday, June 7, 2025.

3) The Company has sent an e-mail for the Postal Ballot Notice dated June 7, 2025, to all
the Members whose name appeared on the Register of Members/ Record of
Depositories received from National Securities Depository Limited/ Central Depository
Services (India) Limited (Depositories) as on Friday, May 30, 2025 (cut-off date) and
whose e-mail addresses are registered with depository participant(s). A person who is
not a member as on the cut-off date should treat this advertisement for information pur-
pose only.

4) The requirements of sending physical Postal Ballot Notice to the Members have been
dispensed with vide MCA Circulars.

5) Details of the process and manner of remote e-voting along with the User ID and pass-
word are provided over e-mail to all Members who have registered their e-mail
addresses. The instructions for voting through electronic means are provided to all
Members as part of the Postal Ballot Notice.

6) The Company has engaged KFin Technologies Limited ('KFintech") for facilitating e-
voting in a secure manner.

7)  For Members who have not registered their e-mail are requested to register their valid
email addresses with the DP with whom their Demat Account is maintained.

8) The date and time of commencement of voting through electronic means-Monday,
June 9, 2025, at 09.00 a.m. (IST).

9) The date and time of end of voting through electronic means - Tuesday, July 8, 2025,
at 5.00 p.m. (IST).

10) The remote e-voting platform will be disabled at 5:00 p.m. IST on Tuesday, July 8, 2025
by KFintech. Once the vote on resolution is cast by the Members, the Members shall
not be allowed to change it subsequently.

11) Website address where Postal Ballot Notice is displayed: Company - www.spandanas-
phoorty.com and KFintech https://evoting.kfintech.com. Postal Ballot Notice is also
submitted to BSE Limited and National Stock Exchange of India Limited and the same
are also available on their websites.

12) Contact details of the person responsible to address the grievances connected with the
remote e-voting: Mrs. C Shobha Anand, - Vice President, Contact No. 040- 67162222
or at toll free no. 1800-309-4001 or email at evoting@kfintech.com.

13) The Company has appointed Mr. Y Ravi Prasada Reddy (Membership No. FCS 5783),
Proprietor, RPR & Associates, Practicing Company Secretaries (CP No. 5360),
Hyderabad as Scrutinizer for conducting the remote e-voting process thereto in accor-
dance with the provisions of the Act read with the Rules and the MCA Circulars in a fair
and transparent manner.

The results of the remote e-voting will be declared on or before Thursday, July 10, 2025 at the

registered office of the Company, the results of the remote e-voting along with the scrutinizer's

report will be uploaded on the Company's website www.spandanasphoorty.com and will be
communicated to the National Stock Exchange of India Limited at www.nseindia.com and BSE

Limited at www.bseindia.com, where the equity shares / securities of the Company are listed.

By the Order of the Board of Directors
For Spandana Sphoorty Financial Limited

Sd/-
Place: Hyderabad Vinay Prakash Tripathi
Date: June 7, 2025 Company Secretary

e o mEreg Head Office: Lokmangal, 1501, Shivajinagar,

sy Pune 411 005, Ph: 020-25511360

i il g de E-mail: investor_services@mahabank.co.in
Website: www bankofmaharashtra.in

Notice Is hereby given that the 22™ Annual Genaral Meeting (AGM) of
the Shareholders of Bank of Maharashtra will be held on Monday, 30th
June, 2025 at 11.00 a.m. (IST) through Video Conferencing (WC) / Other
Audio Visual means (OAVMYin compliance with various circulars issued
by Ministry of Corporata Affairs (MCA) from time-to-time, to transact the
following business:

Sr./
No.| Particulars

Ordinary Business:

1 | To discuss; approve and adopt the Audited Balance Shaeat of the
Bank as on 31° March, 2025, and the Profit and Loss Account for
the year ended on that date, the report of the Board of Directors
on the working and activities of the Bank for the period coverad by
the accounts and the Auditor's report on the Balance sheet and
accounts.,

2 | To declare dividend on the Equily Shares of the Bank for the
FY 2024-25
| Special Business:
3 | To consider raising of Equity Capital aggregate upto Rs.7T,500/-
| crore through vanous modes as mentioned in the Notice
4 | To approve appointment of M/s Joshi & Joshi ags Secreiarial
Auditor for a consecutive term of 5 vears from FY 2025-26 o
| 2029-30
5 | To conduct Election of One Director from amongst Shareholders
| ofthe Bank other than the Central Government

NOTES:

1. This Notice is being published under the provisions of Regulation
561} of tha Bank of Maharashtra (Shares and Meetings ) Regulations,
2004 and applicable rule of Companies (Management &
Administration) Rules, 2014 (as amanded).

2. Incompliance with MCA and SEBI Circulars, sofl copy of the detailed
Notice of the Annual Genaral Meeting and Annual Report 2024-25 of
the Bank has been sent through alectronic moda to all the members
whose email 1Ds-are registered with the Bank [ DPs. Shareholders
may note that the Mofice of the 22" Annual General Meeting of the
Bank shall also be available on the Bank's websile wiz.
www. bankofmaharashitra.in and websile of Stock exchanges.

3. Shareholders of Bank can join and participate the meeting through
VC [ OAVM facility only. Shareholders paricipating through VT
OAVM facility shall be countad for the purpose reckoning the quorum
for the meeling. The instructions for jeining and parlicipating the
meeting through VC QAWM facility are mentionad in AGM Notice.

4. Interms of MCA Circular, since the physical allendance of members
has been dispansed with, thara is no requirament of appointment of
prOXy.

5. Shareholders of Bank, who have nol registerad their amail id with
Bank / Depositories can obtain the notica of AGM and Annual Report
in electronic form by sending mail to
invastor_servicesi@mahabank.co.n/ mparasaf@mecsregistrars.com

Cut-Off Date for Agenda Item No 1, 2, 3, 4: Voling rights of the

Sharaholders in respact of all agenda items shall be reckoned as on

Monday, 237 June, 2025.

Specified Date {Agenda ltem No. 5) : Bank had fixed Friday, 23" May,

2025 as the Specified !/ Cut-off-Date for the purpose of ascertaining tha

shareholders of Bank eligible to participate i.e. to Nominate, Contestand

Vote in the election process of One Director of Bank of Maharashira to be

elacted by the Shareholders other than the Central Government. The last

date of submission of nomination form for election of Shareholder

Director is revised 1o 13" June, 2025 on or before 5,00 pm,

Record Date for Dividend: The Bank had fixed Friday, 8" May, 2025 as

the Record Date for determining the entitlemeant of members to dividend

for the Financial Year ended 31" March, 2025, The payment of dividend is
subject to the Shareholder's approval at the 22™ Annual General Meating
ofthe Bank and subject o deduction of tax at source

VOTING THROUGH ELECTRONIC MEANS:

6. Shareholders may please note thal pursuant to Regulation 44 of the
SEBI (Listing Obligations and Disclosure Reqguirements)
Reqgulations, 2015, the Bank has provided remote e-vating facility for
transacting the business items through Central Depository Services
[(India) Limited [CDSL ) which will commence 02:00 a.m. on Thurzday,
26" June, 2025 till 05:00 p.m. on Sunday, 29" June, 2025 and the e-
voting platform will be disabled thereafter

7. A Shareholder may paricipate in the meeting through YC/ OAVM
even after exercising hisher right to vote through remote E-vating
process bul shall not be allowed o vola again in the mesting.

8. Shareholders are required to read the e-voling Instructions as
mentioned in AGM nolice,

9. The Results declared in respect of agenda items transacted at the
meeting. alongwith the repor of the Scrutinizer shall be placed on the
websites of tha Bank and CDSL immediately after the declaration of
results by the Chairman of the Meeating or a person authorized by him
in writing. The results shall also be immeadiately forwarded to the

TrsfinCredit

I'I SMEG SMFG INDIA CREDIT COMPANY LIMITED

Corporale Office; 10th Floor, Office No, 907,102 & 103, 2 Hordh Aserue,
s e e IMAIKET WY, Barvdra Murka Comples, Bandra (E), Mumbal - 200051,

DEMAND NOTICE

UMDER THE PROVISIONS OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“the Act) AND THE
SECURITY INTEREST [ENFORCEMENT) RULES, 2002 ["the Rules")

Theundarsigned baing the suthorized offcer of SMFG INDIA CREDIT COMPANY |SMFG India Credit)
unciar fne At and in esarcise ol powers confered undar Saction 13 {12) of the Act read vl [he Bk 3,
g Damamed Moticeds) under Becon 1302) ol the Ack, calbng upan Ihe BaBoraing Docmimars) i repay
the amount manboned in tha respactive nofica(s] within 60 days fram the date af receipt of tha said
nipfice, The undessigned repsonably believes that borowers] isfare avaiding the sarvce of the demand
netice(s), Merefore e service of notice (s being eflgcted by affication and publication as per Rules, The
contants ol damand nalicels) dne exdracled henan balow,;

Mame of the - | Demand Nollee Dake | Description of Immaovable property) properiies
Borrowet(s) " mortgaged
1. M5 REK 31 May, 2025 PROPERTY NO. 1 : Cwner of The Property — Ramiji
Intariors Rs. 27,38,214.64 Gupta Property Description - Godown No. K-8, Area
2. Mr. Ramii (Rupees Twanty 32527 Sgm. on Upper Ground Floor situsted at
Gupta Seven Lakhs Thirty | Aagameoer Dayodhi, Ward - Netaji Subhash Chandra
3. Mrs_Shruti | Nine Thousand Twa | Bose, Lucknow, Uttar Pradesh, East — Property of
Saxena Hundred Fourteen | Marendra Kumar Gupla, West = House of Ashok
4 Mrs_Sarita | and Paise Sixty Kumar Gupla, Morth - 04 Fts. Passage, South -
Gupta Four Only) as on 24 | House of Lok Ram Agarwal
5, Shruti Ram | May, 2025 PROPERTY NO. 2 : Owner of The Property —sarita
Gupta Gupta Property Descriglion - Howse No. 3, Built on
LAN - Part of Plot No. 01 & 02 Owver Khasara Mo, 43,
1511213104886 Rhytham Homes, Having Area of 53.014 54q. Mirs,
a5 situated at Gram Madhopur, Ward Kanhaiya
2146213108134 Madhopur, Tehsil & District Lucknow, Uttar Pradesh
i - 226003, Boundaries; - East By- House Wahid, Wast
By- 13 Fis, Wide Road, Morth By- House No.2, South
By-Teensad House ksrat

The borawens) are bareby advised fo comply with the demand notica(s] end to-pay the demand
amdunt mantioned thersin and nereinabowvs within G0 days fram the date of his. pubicaton kgelhes
with apglicable indegresl addfional Intenasl, bounce charges, cosl and sxpansas [l e dabe af
realizalicn of paymenl. The barmowests) may noda thal SMFG Endia Cradit is 3 sacured crediar and the
kien faciity availed by the Bomawer{s)is a sacured dabl ageinst the immavable properyiproperties
besng the secured assels) morgaged by the borower(s)

I the event borroaens) are failed o dscharge thesr liabifities in full within the stipulated ime, SMFG
Irctian Crait shall be entithed b exanciseall b rights uider Section 1304) of the Ac 1o Take possession of
tha secured assabis) mckoding bat nat imiad 1o franshar the sama by way ol s308 o by innosing any olher
ramedy available under the Art end e Rules thereunder end realize payment. SMFG India Cradil is
alse empawerad o ATTACH ANDYOR SEAL the secured assehis) hefars enforcing the rght o sale o
Iranster. Subsequent b theSale of the sacured assebis), SMFG Indie Credit ato has a righl o Indate
suparate legal proceedings ba recavar the balance dues, in casa The value of ihe margaged praperlies
iz insufficiant fo cover the dues payshle bo the SMFG indig Credit Thiz remedy i in add®an end
imdependentaf 2l the ather rrmeadieg availlabe o SMFGS India Craditundar any cther law

The ahenfon of the borrower(s) = invited to Sectian 135 of the Act, o respact of time avalable, o
redeam 1he secured asse8% and hether 1o Saclion 1514 al me Act wharely e .:l.’b-rr-!'ld.'q_'!r-:s:l are
raslrained probibited rom dspasing of ar dealing with |ba sacurad assebs) o iranshemng by way al

sale. lea=a or atharaise [alher than @ te

without prior wibian consant of SMFG India Credit and non-compliance wih the abova is an affence
punishable under Saction 28 of the sald A, The copy of the demand rotice Is avalable with Fie
urslersignad and tha barewer(s] may, if Sey 50 dusine, can cofes! the sams am e undarsigrisd on

any warking day durng normal office hours
Place: Lucknow, Uittar Pradesh
Date: 9-JUME-2025

ardinany caurse of businass) any of the sacured esssl(s),

&di- Authorised Officer,
SMFG INDIA CREDIT COMPANY LIMITED

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S KAPASI INFRACON LLP
OPERATING IN BUSINESS OF ROAD CONSTRUCTION IN SIVASAGAR, ASSAM
(Under sub-regulation {1) of regulation 36A of the Insolvancy and Bankruplcy Board
of India (Insolvency Resolution Process for Corporate Persons) Reguiations, 2016)

RELEVANT PARTICULARS

& CIWLLP Mo

1. [Mafmeof the corgarate deldor along with PAN |Mis Kapasi Infracon LLP

[Erstwhile VSD INFRACON LLP)
PAM - AASFVO4IEM
LLPIN — AAQ-2054

2. |Address of fhe registered offics

H. Mo, 34155 D Brahampur Colany,
MNear Benk of Bargda, Peper Mill Rogd,
Seharanpur, Uitar Predesh- 247001

LRL of websita

Tea

e e a2

as5ets are locatad

4, |Details of place whare majonty of flxed [Sivasagar, Assam-TE5640

|

Installed cagacity of main products! sanices |NA

B. [Quarlity and walug of masn

servicas sold n last inancial year

praductsr (A

7. |Mumber of amployess warkman

NIL

B. |Futther detalls including last avallabée |Detads can be asked thwough Email
financial statements (with schedules) of wo | cip kapasi@outioak.com
vears, isls of credifors are available at URL

LRL:

8. [Eligibility for resclulon applicants under |Delads can be asked through Email
secton 25(2)h} of the Code & available at|cip kapasi@outiook.com

10, {Last dale for receipt of expression of inferest | 230d June, 2025

rasalubion applicants

11, {Date of izsuwe of provisional listof prospecive | 2Bth Juna, 2025

provissonal lis)

rasolubion applicanls

I
12-1Lasi data for cubmission of objectons to|3rd July; 2025 |
13 |Date of issue of final Nist of prospeclive|D8th July, 2025 |

14, |Oste of meue of information memecandum, |08t July, 2025
evaluahon matny and reguesi for resclufion
plars 10 prospechve resolion apolicants

15, |Last dale for submizsion of resalulion plars 0B Augest, 2025

Throwgh emed as well as through Hard
copies fo be submitled ak

Shrawan Kumar Wishnoi;

Req, Add: BCC TOWER, 1008, 10
Floor, Arjungan, Luckno-2 26002

Irerest

16, |Process emal id to submit Expressicn  of | cimp. kapasi@outiook.com

stabus as MSWE

17. [Detils of corporate debice’s -registration [ UDYAM-AS-24-0000357

Re

Place: Lucknow

gd. No: IBBI/IPA-DD2NP-NOGC402016-201 110079
Date: 07-06.2005  AFA: AAZADOTON2H11226/203661, Contact: +91 9830443555

Dr. Shravan Kumar Vishnai,
Fesolution Professional
M's Kapasi Infracon LLP [Under CIRP)

Case specific e-mall: cirp kapasifboutiook com

PUBLIC ANNOUNCEMENT
{Hegulation 12 of the Insolvency and Bankruptcy Board
of India (Liquidation Frocess) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS ODF

M/S COROMANDEL AGRICO PRIVATE LIMITED

FORM B

RELEVANT PARTICULARS
'E;:; Particulars Detalls
1 |Name of corporate deblor M'S. Coromande! Agrico Private Limited
2 [Date of Incorporation of corporate [16-12-1908
debdor
3 [Authorty under which corporate |Registrar of Companiés (Kanpur) under the

delblar 15 incorporated |
registered

Companies Acl, 1956

corporate deblor

4 |Corporate- identity Mo. [ Limdted |L74B990F1993PTCOE4041
Lighility  Idenfificabon  No,  of

(8]

dabtor

Rezolution Procoss

Bddress of the registered office and |Registered Address: B9 Indusiial Area,
principal office [if any) of corporale |Sikandrabad  (Gopalpur)  Bulandshahr-

6 |Date of closure of Insolvency|June 05, 2025

203205, Uttar Pradesh, India

Corporate Office Address: Office No, 814
ath floor, Commercial Buik®Eng ILD Trade
Centre, Village- Tikr, Sactor47, Sohna
Road, Tehsil & District: Gurgaon- 122018
Haryana

corporate deblor

7 Liguidation commencemanl date of | Ordar proncunted on June 05, 2025

as fiquidator

g [Mame and registration number of |Mr. Sushél Kumar Singhal
the Insolvency professional acting |Reg

IEEI;'IP."-.{IEI 1IP-P-01655/2019-2020/12536

4 Address and  esmail  of

Board

Epedator, a5 registered with the [South Delhi, Mew Delhi-110024 |

the | Address: Basament C-10, Lajpat Nagar-lli

Email ID: ip.sksinghatBiimgmail .com

10 [Address and e-mail bo be esed for |Correspondence Address: 332 & 333, 3rd
correspondence with the liquidator [Floor, Somdalt Chamber-l|, Bhikaji Cama

Placa, New Dathi-110065
Email I0: coromandsd cirpiiigmail.com

11 |Last daie for submission of claims | July 5, 2025

Motice is hereby given tha! the Mational Company Lew Tribunal, Allahsbed Banch. has cedered the
commansement of iquidatizn ofthe Mis. CoromandelAgnco Prvale Limited on Jurs 05, 2025

The stakehakders of Mis, Coromandel Agrico Private Limited are hereby calied upon tosubmi their
clasms with proaf on or before July 05, 2025, 1o the quidasar ai the adoress menfioned aganst item

M0

The financsl credilors shall submil ihalr claims with prool by eleclrons mears only All olber credilors
rriary sLbmit e clasms with the proolin person, by post of by alecirome means

Siock Exchanges. Subimiz=ian of false or misleading proof of cleims shall stiracd panalties,
For Bank of Maharashtra Mic: Susihll K 5Ingshdal;
Sdi- sps d . 2.
g Liquidatar of Mis Coromande] Agrico Private Limited
Date : 7" June, 2025 EJ‘;'*&“““' g:f;ﬂ, Date: Juna 09, 2025, Registration No. IBSI/IPA-D01/IP-P-01655:2019-2020/ 12536
Place: Pune pany Y Place: Ghaziabad AF#, valid upte: 31,12.2005
New Delhi
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CORRIGENDUM-1I

Corrigendum Regarding Extension of Submission Date and addition of
A new sub-category under the scope of empanelment.

Onling a-bids wers eartier invited through NIT Na. SILIEEmplf2025/5P01 and
SILVEmpli2025/5P1 on UP Gavl eProcurement portal hitpMetender, up.nic.in.
Following amendmeants ara hereby notified in the sama:

1. Revised Date and Time of Submission of Bids: 21.06.2025 up to 1:00PM.

Imes.” MANAGING DIRECTOR
b oy e DT NIFECY, TTRT T PrAdTE, FIaT (Y.), FIS- 400051
3ie ufaufr i3 (vader) Rreemadt 2002 (“Rreemadl”) & grauret & sidofa

2. A mew sub-category is being added under the scope of empanalment:
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SATIN FINSERV LIMITED
CIN: UB5399HR2018PLCO99128,

Regd. & Corporate Office; 4° Floor, ‘B’ Wing, Piot No. 492, Udyog Vihar, Phase - IIl,
Gurugram - 122016, Haryana, india, Phone: 0124-4715400,
Website: www.satinfinserv.com, Email Id: secretariali@satinfinsery.com

aatin Finsery Limited invites Expression of Inberest from efigible ARCs/Banks/Financial
Institutions for the proposed sale of cerain stressed Financial Assets, The sale shall be on
"As is where is and what is where is" basis and "Without recourse basis", Eligibé
prospactive imestors are requasied io infmate thair willingness bo pariciate by way of an
"Expreszion of interest”. Kindly refer to the Company’s website - hitps:izatinfingen.com/
far further details

=L

Safin Finsorv Limifed

Far Satin Finsary Limitad

Sdi-

(Sangam Jaiswal)

Jume 8, 2025 Company Secretary & Chief Compliance Officer
Gurugram Tel: 0124- 4715400

KALPANIK FILMS LLP
{Incorporaied under the Limited Liability Farnership Act, 2008}
NOTICE OF CHANGE OF REGISTERED OFFICE
Motice is hereby given pursuant to Rule 17(4) of the Limited Liability
Farinership Rules, 2009, that KALPANIK FILMS LLP, a Limited
Liability Partnership incorporated under the provisions of the LLP Act,
2008, having its registered office al 146/8, Chunni Munni Ki Gali,
Tiwarani Tola Mirzapur, Uttar Pradesh, India - 231001, intends to shift
its registered office from the State of Uttar Fradesh to the State of
Maharashira.
Any person whose interest is likety to be affected by the proposed change
may communicate their objaction, if any, in writing to the Registrar of
Companies, 37/17, Westcottt Buidling, The Mall, Kanpur-208001 Uttar
Pradesh, within 21 days from the date of publicaton of this notice,
For and on behalf of
KALPANIK FILMS LLP
Sdi-
VISHAL VINDHYAWASNEE YADAV
Designated Partner
DIN: 0BB74156

DEEPAK SPINNERS LIMITED
CIMN L1T111HP1982PLCO1 6465
Regd, Ofce: 121 Indl Area, Badds, Tehsil Nalegarh Disst. Solan, Himachal Pradesh-173205
Tel nos. 07795 244011 116
Websile: wanw dsl-ndis com Email: punesis erorai@dsindiacin
UPDATION | REGISTRATION OF KYC DETAILS TO RECEIVE ANNUAL REPORTS AGM NOTICE
I compliance with the. Circulars dated B Apnl 2020, 131 April 2020, 1530 Jure 2020, 251k Seplember
2020, 35t December 2020, 230d June 2021, Bth Decembar 2021, 251k Septembir 2025 and the ibest
o beng General Circolar Ko, S2024 dated 15th Seplembes 2024 issied. by Mingtry of Corporale
Alfars (MCA), [he Annual Ganeral Maiting (4GM) of tha Campany:shall be converad an Friday, 19th
Seplamber 2025 al4.00 p.m. Srough Video Conferancing [VE)] { Dthar Audia visual Means (LAWM]
Alse, under SEBVHO/CFDUPaD-2PICIRM20241133 dated 3rd Ocfober 2024, relaxafion hes baen
provided bo Companies fom dispatching phivsical copias of fhe Arnua! Report bo the sharehalders. The
notica of AGK along wilk the Annual Report is baing sent only electonizally to membears whase amail
aodrasses e regisiered wilth the Company | Deposilory Perticipants. |t shall alsa be aveilabia onthe
wabsites of the Company wwwdshndia,com and af the slock sachanga, waw beeindia.com. The
instructions for Remota e-noting and e-yoéng during the mesating ere sxplainad in tha AGM Motice.
Eligibla members are requested bto update thelr KYC detals with the Company | Depasitany
Parlicipants about the contact cetalls and bank account number, This |s to ensure that the
Annual Report and AGM Notice reach the right email address. The relevant forms for KYC
updation can be downboaded by visiting this link - hlipimadplin
The KYC updation forms should be submitted in the original to the Registrar and Transfer Agents,
Mi's. Maheshwari Datamatics Pyt Litd.. 23, R. N. Mukherjee Road. Sth Floor, Kolkata T00001.

For DEEPAK SPINNERS LIMITED

Pupeeta Arora

Date : 07.08.2025 Company Secretary
Flaca: Chandigarh FCS 7466

CENTRAL UNIVERSITY OF HARYANA

MAHENDERGARH

(HAAC Accredited 'A' Grade University)

Registration Opens for Post Graduate (PG) Programmes

ACADEMIC SESSION: 2025-26

Zentral University of Haryana, Mahendergarh invites online Registration Forms from
the candidates who have appeared in CUET {PG)-2025 examination conducted by
Mational Testing Agency for admission to the following programmas.

POST GRADUATE (PG) PROGRAMMES

M.A. - Economics, History and Archealogy
Folitical Science, Psychology, Sotioogy.

MHMCT (Masier of Holal
Managemeni and Catering

English, Hindi, Journalism & Mass | Technology)
Communécation, Sanskril, Hind Translation :

% i MTTM (NMaster of Tourism and
M.A. - Hindu Studies Travel Management)

M.5c. - Data Science, Geoinformatics,
Chamistry, Environmental Science
Geography, Mathematics, Physics
Statistics. Microbiofogy, Biochemistry,
Nutrition Biology, Biolechnoiogy, Yoga

M.Tech. - Energy System and Managemen,
Structural Engineening, Computer Science
and Engineering

Law-LLB{3vyears), LL.M.
MCA [Master of Computer Applications)
M.Lib. & Info. Sci. (Library and Information

M. Pharm. (Pharmacognosy)

ISR SRS PSS S S

H_P'harm_r,Fharmar:nllng-,-]

M.P.Ed. (Master of Physical
Education)

M.Com,, MBA, M.Ed. B.Ed,

P.G. Diplema in Rehabilitation
Psychology (PGDRP)

Advance Diplema in Child
Guidance and Counselling

| Sclenca) |ADCGC) ]
. IMPORTANT DATE )
Last date for onling Registration | 23/06/2025
Registration Link hitps-icuhcuet.samarth.edu.in/pgfindex.php |

For more detalls and updates please visit www.cuh.acin - REGISTRAR (1/c)

PIRAMAL ENTERPRISES LIMITED
CIN: L24110MH194TPLCOO57 19

Regd. Office: Piramal Ananta, Agastya Corporate Park,
Piramal Qpposite Fire Brigade, Kamani Junction, LES Marg,

Kura (Weast), Mumbai - 400 070

Phone: (+31-22) 6918/ 12003802 3000/ 4000

Email: compliancegfficar peli@pramal .com

Website: www.piramalenterprises.com

NOTICE OF THE 78™ ANNUAL GENERAL MEETING AND
E-VOTING INFORMATION

NOTICE is hereby given that the 78" Annual General Meeting
(‘AGM’') of the Members of Piramal Enterprises Limited
('the Company') will be held on Monday, June 30, 2025 at
3:00 p.m. (IST) through Video Conference ('VC') / Other Audio
Visual Means ('OAVM’), to transact the businesses set out in the
Motice of the AGM. The Registered Office of the Company shall be
deemed 1o be the venue for the AGM.

In accordance with the circulars issued by the Ministry of Corporate
Affairs dated 8™ April, 2020 and subsaqguent circulars issued in this
regard, the latest one being General Circular No, 09/2024 dated
September 19, 2024 (collectively referred to as "MCA Circulars')
and the Securities and Exchange Board of India ('SEBI') vide its
circulars dated October 3, 2024 and other applicable circulars
issued in this regard (collectively referred to as "SEBI Circulars’),
the Motice of the 78" AGM along with Integrated Annual Report
for the Financial year 2024-25 has been sent through electronic
mode on June 7, 2025, to those Members whose e-mail addresses
are registered with the Company/Depository Participants ((DPs')/
MUFG Intime India Private Limited (Formerly known as Link Intime
India Private Limited, Registrar and Share Transfer Agent of the
Company ('MUFG').

Tha Notice of the AGM along with the Integrated Annual Report for the
Financial Year 2024-25 are available on the website of the Company
at https./fwww piramalenterprises.com/ffinancial-reporls,
website of National Securities Depository Limited ('NSDL') at
www avoting.nsdl.com and on the websites of the Stock Exchanges
i.e, BSE Limited ('BSE’) at www. bseindia.com and the MNational
Stock Exchange of India Limited ('NSE’) at www.nseindia.com.

The Company shall send a physical copy of the Integrated Annual
Report to those Members who requeslt for the same at
complianceofficer pel@piramal.com mentioning their Folio no./

Tender Notice No. ICF/PCMM/EOT/23/2025
Dated : 06.06.2025

The foliowing e-tenders are published in IREPS website, Firms are requested to
login o www.ireps.gov.in and quote agains| these lenders. Manual gquotations
will not b= entertained for these tenders, Closing and opening time for all tepders
ara 1415 hrs. Hindi version of lender notlice 15 avaifabla on wobsite
wiwew el indlanrallways.gov.in

Dedetion & Additions of Commercial Compliance. Pleass
| refar Tender Document for deails in IREPS websile

i OO 21D 10062025
| Addilions of Commertial Comphance. Please refer Tender
I Document for detaiks in IREPS website.

OB EINED

-;3‘-!. ' Tu-nél-nnr I Due
No No, Tansler Titls O | pate / Time |
54l OF ACP INTERIOR ,
0. | 07252488 | gol o s LWePps 80 Sets | 20/08/2025 |
I 1
Comprehensive Matertal
FO-0OT Handling Contract fos
a2 COMP- Fumishing Depol with 1 Sat 23MBM2025
2025-26 Minimum Matarial Handling
Equipment and Man powes
| DETAIL ITEMS KIT FOR EMU
03 | 03251532 | UNDERSLUNG MOTORAND | 18Sets | 24/08/2025
TRAILER COACHES
S&A OF OIC SET OF
S MARKING DIAGRAM ON . R
04. | 07252595 | BTy GIDE WALLS AND END | 00 Sets | 24/06/2025
WALLS FOR DD COACHES
ROCKWOOL 50 THK INSUL 10406
05.| 06252091 | ity ALU GLASS LAM Meters | 2062025 ‘
06 | 02251297 | oot NOOTASSEMBLY | 473 se1e | 2500812025 |
' | CABLE & S0 MM BLACK 57100 _
1
07. | 08251546 | ol Metars | 2510672025 ‘
| FUSE DISTRIBUTION BOARD | 3106 :
08, | 08251461 | Lsch P | s 26/06/2025 |
UNF LED LIGHT FTG TYP-O, 905 , _
09. | 06252048 | on “Fhemc i 26/06/2025 ‘
CRIMP SDCKET D12/38 T0 134811
0. | 06251786 | gomm ICF /5K 72166 MNos R TanG ‘
| | |
: Coach sel of Lavatony Side 434 o
Mo | BESIS0T | ol for Non AC LWS ety | < TOR0S |
i2. | pazsises g;j'KFEDLLE” BEARING SETH | senos | ‘2700672005 |
' ' 23253 =
13, | 012411084 | INTER LOCK WASHER Nos 27M6/2025
il .. | LOWER SPRING SEAT | = |
14 | 03251671 | FORGED 4302 Nos | 02107/2025 |
KIT ITEMS FOR LECE 407
B L] f
el et il 03007/2025 ‘
| ROOF, SIDE WALL & END 58
16 | 02251499 | WALL FOR AMRIT BHARAT o D3K7/2025
| LELRD _
| SUPPLY OF O/C SETS Quantity
OF VINYL COATED Refer
7. | O7Z02483. | | inpin STERY FABRIC FOR | IREPS | O407/2025
LHEB COACHES Wesite
HEAD STOCK COMPLETE 313 o |
18 | ozast4E2 | o0 s 15/07/2025
/S OF LAVATORY SIDE .
P9 | BRABIANE: ||TR R o 233 Sets | 2200772026 |
20. | 02251446 | 5 & | OF NOSE CONE EMU 51»235 24007/2025 |
CORRIGENDUM NO. 20
Corrigendum has been imsued to the folfowing Tender
[ PII_:__E!E@ chack IREPS wehsibe for fudber du!ﬁllg._
| 1
rilj | Tender Mo, | Existing Yalue Modified value
' ! Guantity ; 276 429
| 02251412
[
[

2. 02251298

TRAG! 205

& 032512 7E

I
Additions of Additional Drawings. Please refer Tender
Documant for deteis in IREFS websita
[ Warranty Clause Bl pEr.IHS Item specification
4. DB252468 | | condifion .
| Warranly Period A0 g4
| I A sttt
| i EMD | 1738370 1069770
| COMNSIGNEE 78 Sels 48 Sets

5. 07252152 |
Itermn Description Delivery penod has been renvised. Please
refer Tender Docoment for details in IREFPS website details
in IREFS webasite.

| | — 090062025 | 16i06/2025
[ EMD 469470 2809210
! COMNSIGNEE

26 Sels 16 Sets
item Description Delivery period has bean revised. Please

rafer Tender Document for delails IREPS websita delails in
IREPS wabsite

OS0E2025

. 07252156

20006/2025

DP 1D and Client D

Members may attend and participate in the AGM only through
VCIOAVM facility, as indicated in the Notice of the AGM. Please
note that there will be no provision for attending and participating
at the AGM of the Company in person.

Remote e-voting

Fursuant to Section 108 of Companies Act, 2013 read with Rule 20
of the Companies {(Management and Administration) Rules, 2014
and Regulation 44 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015 ('Listing Regulations’), and the
Secretarial Standard on General Meefings issued by The Institute of
Company Secretaries of India, each as amended from time to time:

1. The Company is pleased to offer to its Members, facility of
remote e-vioting and e-voting during the AGM to exercise their
right to vote an the resolutions proposed to be passed at the
AGM and for this purpose, the Company has engaged the
services of NSDL to facilitate voting through electronic means.
The manner of remote e-voling for Members holding shares in
dematerialised mode, physical mode and for Members who have
not registered their email addresses is provided in the Notice of
the AGM. Instructions for attending the AGM through VC/OAVM
is also provided in the Notice of the AGM.

2. The remote e-voting will commence on Friday, June 27, 2025
(9.00 a.m. IST) and shall be open till Sunday, June 29, 2025
(5.00 p.m. IST) and thereafter the remote e-voling module shall
be disabled by NSDL. A person, whose name appears in the
Register of Members/List of Beneficial Owners maintained by
the Depositories as on the Cut-off date i.e. Monday, June 23,
2025 shall be entitled to avail the facility of remote e-voling as
well as e-vaoting at the AGM. The voting rights of members shall
be in proportion to their share in the paid-up equity share capital
of the Company as on the Cut-off date. A person who is not a
Member as on the said Cut-off date should treat this Notice for
information purposes only.

3. In case of a non-individual members, who has become a
Member of the Company after dispalch of the Notice of the
AGM and holds shares of the Company as of the Cut-off
date, may send a request by writing to evotingi@nsdl.co.in or
mit. helpdeskiin mpms. mutg. com for obtaining their User |D and
FPassword for casting their votes. In case of an individual member
holding shares in demat mode, may follow steps mentioned in
the Maotice of the AGM.

However, Members already registered with NSDL for remote
e-voting can use their existing User ID and Password for casting
their vote.

4. The Members would be able to cast their vales during the AGM il
they have not availed the remote e-voting facility. The procedure
for e-voting at the AGM is same as the procedure for remote
e-viating. Members who have voted through remaote e-voting will
be eligible to participate in the AGM and their presence shall be
counted for the purpose of guorum, however such Members
shall not be entitted to cast their vote again at the AGM.

5. Members whose e-mail 1Ds are already registered with
their respective DP or the Company/ MUFG may follow the
instructions for e-voting as provided in the Notice of the AGM.
Members whose e-mail IDs are not registerad with their DP or
the Company! MUFG shall follow the process as mentioned in
the Notice of the AGM for procuring User ID and Password and
registration of e-mail 1Ds for e-voting.

6. Mr. Bharat R. Upadhyay, Practicing Company Secretary
iMembership No. FCS 5436), failing him Mr. Bhaskar Upadhyay,
Practicing Company Secretary (Membership No. FCS B663) of
N. L. Bhatia & Associates, Practicing Company Secretaries, have
been appointed as the Scrutinizer for scrutinizing the e-voting
process in a fair and transparent manner.

7. The results shall be declared within the stipulated time
under applicable laws. The results declared along with the
Scrutinizer's Report shall be placed on the Company's website at
www piramalenterprises.com and on the weabsite of NSDL

al www.evoting.nsdl.com and communicated to the Stock
Exchanges viz. NSE and BSE.

In case of any quearies, with respect to remote e-voting or e-voting
at the AGM yvou may refer the Frequently Asked Questions (FAQS)
for members and the e-voting user manual for members available
in the download section of www.evoting.nsdl.com, or call on.:
022 - 4886 7000 or send a request to Ms. Prajakta Pawle, Executive
of Ms, Pallavi Mhatre - Senior Manager, NSDL at evoling@nsdl.com.
This advertisement shall also be considered as a compliance with
SEBI Circular No, SEBIWHOQ/DDHS/DDHS-PoD-1/P/CIR2025/83
dated June 5, 2025 and the applicable provisions of the Acl and
Listing Regulations.

For Piramal Enterprises Limited
Sd/-

Bipin Singh

Company Secretary

Place: Mumbai
Data : 7 June, 2025

SPANDANA SPHOORTY FINANCIAL LIMITED

CIN: L65929TG2003PLC040648
ELLLLELILEY Registered Office: Galaxy, Wing B, 16th Floor, Plot No.1,

Sy No 83/1, Hyderabad Knowledge City, TSIIC, Raidurg Panmaktha,
Hyderabad - 500081, Telangana. Website: www.spandanasphoorty.com
| Phone No.: 040-45474750 | E-mail: secretarial@spandanasphoorty.com

POSTAL BALLOT NOTICE AND E-VOTING INFORMATION

In compliance with the provisions of Section 110 of the Companies Act, 2013 (the 'Act') read
with Section 108 and other applicable provisions, if any, of the Companies Act, 2013, (‘Act),
read with the Rule 20 and Rule 22 of the Companies (Management and Administration) Rules,
2014 (the 'Rules'), Regulation 44 of the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) Regulations, 2015 and the relaxations and clarifi-
cations issued by Ministry of Corporate Affairs (‘MCA') for holding general meetings/conduct-
ing postal ballot process through e-Voting vide General Circular Nos. 14/2020 dated April 8,
2020, 17/2020 dated April 13, 2020, 09/2023 dated September 25, 2023 and 09/2024 dated
September 19, 2024 (collectively 'MCA Circulars'),we are furnishing the following details:

1) The business to be transacted through voting only by electronic means - for seeking
approval of the Members for the following:

1. Related party transactions with Criss Financial Limited for financial year 2025-26.

2) Date of completion of dispatch of Postal Ballot Notice to Members through e-mail -
Saturday, June 7, 2025.

3) The Company has sent an e-mail for the Postal Ballot Notice dated June 7, 2025, to all
the Members whose name appeared on the Register of Members/ Record of
Depositories received from National Securities Depository Limited/ Central Depository
Services (India) Limited (Depositories) as on Friday, May 30, 2025 (cut-off date) and
whose e-mail addresses are registered with depository participant(s). A person who is
not a member as on the cut-off date should treat this advertisement for information pur-
pose only.

4) The requirements of sending physical Postal Ballot Notice to the Members have been
dispensed with vide MCA Circulars.

5) Details of the process and manner of remote e-voting along with the User ID and pass-
word are provided over e-mail to all Members who have registered their e-mail
addresses. The instructions for voting through electronic means are provided to all
Members as part of the Postal Ballot Notice.

6) The Company has engaged KFin Technologies Limited ('KFintech") for facilitating e-
voting in a secure manner.

7)  For Members who have not registered their e-mail are requested to register their valid
email addresses with the DP with whom their Demat Account is maintained.

8) The date and time of commencement of voting through electronic means-Monday,
June 9, 2025, at 09.00 a.m. (IST).

9) The date and time of end of voting through electronic means - Tuesday, July 8, 2025,
at 5.00 p.m. (IST).

10) The remote e-voting platform will be disabled at 5:00 p.m. IST on Tuesday, July 8, 2025
by KFintech. Once the vote on resolution is cast by the Members, the Members shall
not be allowed to change it subsequently.

11) Website address where Postal Ballot Notice is displayed: Company - www.spandanas-
phoorty.com and KFintech https://evoting.kfintech.com. Postal Ballot Notice is also
submitted to BSE Limited and National Stock Exchange of India Limited and the same
are also available on their websites.

12) Contact details of the person responsible to address the grievances connected with the
remote e-voting: Mrs. C Shobha Anand, - Vice President, Contact No. 040- 67162222
or at toll free no. 1800-309-4001 or email at evoting@kfintech.com.

13) The Company has appointed Mr. Y Ravi Prasada Reddy (Membership No. FCS 5783),
Proprietor, RPR & Associates, Practicing Company Secretaries (CP No. 5360),
Hyderabad as Scrutinizer for conducting the remote e-voting process thereto in accor-
dance with the provisions of the Act read with the Rules and the MCA Circulars in a fair
and transparent manner.

The results of the remote e-voting will be declared on or before Thursday, July 10, 2025 at the

registered office of the Company, the results of the remote e-voting along with the scrutinizer's

report will be uploaded on the Company's website www.spandanasphoorty.com and will be
communicated to the National Stock Exchange of India Limited at www.nseindia.com and BSE

Limited at www.bseindia.com, where the equity shares / securities of the Company are listed.

By the Order of the Board of Directors
For Spandana Sphoorty Financial Limited

Sd/-
Place: Hyderabad Vinay Prakash Tripathi
Date: June 7, 2025 Company Secretary

Head Office: Lokmangal, 1501, Shivajinagar,
Pune 411 005, Ph: (20-25511360
E-mail: investor_services@mahabank.co.in
Website: www.bankofmaharashtra.in

e nilany g

Notice is hereby given that the 22" Annual General Meeting (AGM) of
the Shareholders of Bank of Maharashtra will be held on Monday, 30th
June, 2025 at 11.00 a.m. {I5T) through Video Conferencing (VC)/ Othar
Audio Visual means (QAVM) in compliance with various circulars issued
by Ministry of Corporata Affairs (MCA) from time-to-time, to transact the
following business:

3;5 Farticulars
| Ordinary Business:

1 | Todiscuss, approve and adopt the Audited Balance Sheet of the
Bank as on 31" March, 2025, and the Profit and Loss Account for
the year ended on that date, the repart of the Board of Directors
on the working and activities of the Bank for the period covered by
the accounts and the Auditor's report on the Balance sheet and

| accounts,
2 | To declare dividend on the Equity Shares of the Bank for the
| FY 2024-25
| Special Business:
3 | To consider raising of Equity Capital aggregate upto Rs.7,500/-
crore through various modes as mantioned in the Notice
4 | To approve appointment of M/s Joshi & Joshi as Secretanal
Auditor for a consecutive term aof 5 years from FY 2025-26 o
__|2029-30 _ _ .
5 | To conduct Election of One Director from amongst Shareholders
| ofthe Bank other than tha Central Governmmeant

NOTES:

1. This Notice is being published under the provisions of Requiation
56(i) of tha Bank of Maharashtra (Shares and Meetings) Regulations,
2004 and applicable rule of Companiez {Management &
Administration) Rules, 2014 {as amended).

2. Imcompliance with MCA and SEBI Circulars, soft copy of the detailed
Motice of the Annual General Meeting and Annual Report 2024-25 of
the Bank has been sent through electronic mode {o all the members
whose email |IDs are registered with the Bank { DFs. Shareholders
may note that the Mohice of the 22™ Annual General Meeting of the
Bank shall also be available on the Bank's websile viz.
www. bankofmaharashtra.in and websita of Slock exchanges.

3. Shareholders of Bank can |oin and participate the meeling through
VC [ OAVM facilty only. Shareholders paricipating through VC!
OAVM facility shall be counted for the purpose reckoning the quorum
for the meeting: The instructions for joining and parficipating the
meeting through VCHOAVM facility are mentioned in AGM Notice.

4. Intearms of MCA Circular, since the physical attendance of members
has been dispensed with, there is no requirement of appointment of
proxy.

5. Shareholders of Bank, who have not registered their email id with
Bank ! Depositories can obtain the notice of AGM and Annual Report
in electronic form by sending mai to
investor_senices@mahnabank.co.n/ mparase@mcsreqistrars.com

Cut-Off Date for Agenda Item Mo 1, 2, 3, 4: Voling rights of the

=hareholders in respect of all agenda items shall be reckoned as on

Monday, 23° June, 2025,

Specified Date (Agenda ltem No. 5) : Bank had fixed Friday, 23" May,

2025 as the Specified / Cut-off-Date for the purpose of ascertaining the

Shareholders of Bank eligible to participate |.e, to Nominate, Contest and

Vote in the election process of One Director of Bank of Maharashira to be

elactad by the Shareholders other than the Cantral Governmeant, The last

data of submission of nomination form for election of Shareholder

Directoris revised to 13" June, 2025 onor before 5.00 pm.

Record Date for Dividend: The Bank had fixed Friday, 9" May, 2025 as

the Record Date for determining the entitiement of members to dividend

for the Financial Year ended 31° March, 2025. The payment of dividend is
subject to the Shareholder's approval at the 227 Annual General Meeting
of the Bank and subjectto deduction of tax at source

VOTING THROUGH ELECTRONIC MEANS:

6. Shareholders may please note that pursuant to Regulation 44 of the
SsEBI {Listing ©Obligations and Disclosure Reqguirements)
Reguiations, 2015, the Bank has provided remote e-voting facility for
transacting the business items through Central Depository Services
(India) Limited (COSL) which will commence 09,00 a.m. on Thursday,
26" June, 2025 till 05:00 p.m, on Sunday, 29" June, 2025 and the e-
voting platform will be disabled thereafter.

7. A Shareholder may participate in the meating through VC/ OAVM
evan after exercising his/her right to vote through ramote E-voling
process but shall not be allowed to vota again in the meeting.

8. Shareholders are required to read the e-voling instructions as
mentioned in AGM notice,

9. The Results declared in respect of agenda items transacted at the
meeting. alongwith the report of the Scrutinizer shall be placed on tha
websites of the Bank and CDSL immediately after the declaration of
results by the Chairman of the Meeting or a person authorized by him
in writing. The results shall also be immediately forwarded 1o the
Stock Exchanges.

For Bank of Maharashtra
Sdi-
(Vishal Sethia)

Date : 7" Juna, 2025
Company Secretary

Place: Pune

7. | orastery |
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SMFG INDIA CREDIT COMPANY LIMITED |

'I‘?'ﬂrl'l:l;ltll:g.ll Corporate Office; 10th Floor, Ofica Mo, 101,102 & 103, 2 Norlh Avanus,
v rasre MEKEF Wity Bandra Kurla Complex, Bandra (E), Mumbai - $00051,

DEMAND NOTICE

UNDER THE PROVISIONS OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 {"the Act”) AND THE
SECURITYINTEREST {ENFORCEMENT} RULES, 2002 [“ihe Rules")

The undarsigned baing the authorzed oficer of SMFG INDIA CREDIT COMPANY (SMFG India Cradit)
undar e et and in exarcise of powers confered undar Saclion 13 [12) of the Actraad wilh the Ruia 3,
iasued Demand Moticeds) under Secion 1 302) of the Acl, calling upan the fabioaing bormowesns) (o repay
thee aenount mentcned in he respective. notice(s) within &0 days Trom the dasse of receipt of the sai
nutice, The undersigned raasonably befievas thal bomoywer|s) #ana aeaiding tha sarvice of tha demand
notice{s), therefore e servics of notice is baing efacted by affiation and publication &= per Rulas, The
contenta of demand raticels) ane extracied hesen balow,

Mame of the | Demand Motice Date | Description of Immovable property] properties
Baorrower(s) Amaunt morgaged
1. Ms.RE 31 May, 2025 PROPERTY NO. 1 : Owner of The Proparly - Ramiji
Interiors Rs. 27,39,214.64 Gupta Praperty Description - Godown No. K-8, Area
2. Mr. Ramji (Rupees Twanty 32527 Sgm. on Upper Ground Floor situated at
Gupta Seven Lakhs Thirty | Aagameer Dayodhi, Ward - Netaji Subhash Chandra
3. Mrs. Shruti - | Nine Thousand Two | Bose, Lucknow, Uttar Pradesh, East - Property of
Saxena Hundred Fourteen | Narendra Kumar Gupta, West - House of Ashok
4, Mrs. Sarita | and Paise Sixty Kumar Gupta, North — 04 Fts. Passage, South -
Gupta Faur Only} as on 24 | House of Lok Ram Agarwal
5. Shruti Ram | May, 2025 PROPERTY NO. 2 : Owner of The Property —sarita
Gupta Gupta Property Descriplion - House No. 3, Built on
LAN - Part of Plot No. 01 & 02 Over Khasara Ho. 43,
1511293104886 Rhythem Homes, Having Area of 39,014 Sq. Mirs.
5 situated at Gram Madhopur, Ward Kanhaiya
2146213108134 Madhopur, Tehsil & District Lucknow, Uttar Pradesh
06 - 226003, Boundaries: - East By- House Wahid, West
By- 13 Fis, Wide Road, Morth By- House Ne.2, South
By-Teansad House ksrat

The borrowans) are haraby allvisad to comply with e demand naticals] and o pay [he demand
amount mentianed thersin end herginabosa within G0 deys rom the dale of {his pubficelion fagether
with applicable interesl addiionsl interasl, bounge charges, cost and expenses fil the date of
realization of paennl. This barosees) may noks el SMFG dia Credil is 3 secured creddor and the
kian Faciily avdiled by the Borrowan(s) 15 2 sacured debd against the mmavabie properlypprapertios
berng the sacured assed(s) morigaged by the bamoweris).

In the evenl barrowenis) are faisd %o dechange their liabilitias in full within the shipulaled tme, SMFG
India Cradit shall ba entiied to exarcise all tha rights under Section 1.3(4) of tha Act 1o fake possesskanof
1he secuned assels ) nchiding butnot imied 1o transfer the same by way of sake or by invoRing any othes
remiey endariable under 1ha Act and e Huies thensundar and reafize paymaent. SMFG India Credil &
also ampawerad jo ATTACH ANIVOR SEAL the sacured asssbis) befara enforcing the right 1o sale or
transfar. Subsequent I the Sale of the sacured asset)s), SMFG Indiz Credt akso has a nghl o insale
separate legal proceedings o recover e balance dues, in case he valig of the mangaged properties
i msullicand o cowar e duds paiabile bo lhe SMEG nda Crodl This reenidy & in add®on and
independentaf 31 the athar ramadies availatée o SMFG India Cradit undar ary cthar law,

The atanfon of the borower(s] & inviled [o Saction 138] of the Acl, in respact of tme avadadla, 1o
redeam the sacured assefs and further 1o Seclion 1313) of the Act, wharaby the bomawens) are
restrainediprohibied from dsposing of or desling with the secured assetis) or ransferming by way of
sale, ks of olheratse (alksr san o e ordingny course of Pusiness) any of the secured Eell%),
withoul prior wiitian consant of SMEG India Cradil and non-compliance wih the abowva is an affence
punishebla under Saction 28 of the seid Act. The copy of the demend naolice is ewalahle with the
urdersigned gnd the bomrnaweris) may, if they so desira, can cofect the same fram @e undersigned on
Ay warming chay o) nofmal afllice hours

Place: Lucknow, Uttar Pradesh 5di- Authorised Officer,
Date: 9-JUME-2025 SMFG INDHA CREDIT COMPANY LIMITED

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/S KAPASI INFRACON LLP
OPERATING IN BUSINESS OF ROAD CONSTRUCTION IN SIVASAGAR, ASSAM
{Uinder sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board
of India {Insclvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Mameof the corporate debior along with PAM (Mis Kapasi Infracon LLP

& CINLLP Me (Erstwhile WED INFRACON LLP}

PAM - AASFVO43EM

LLPIN - AAQ-2054

H. Mo, 34155 D Brahampun Colony,
Mear Bark of Barada, Peper M Road,
Saharanpur, Utlar Pragesh- 247001

3. |URL of wabsita Mol Available

4, |Detalls - of place where majorty of fixed |Shazagar, Assam-T85640

asselz are located
5. |Installed capacity of main producis! senaces. |NA
B, [Quantity and wvalue of man productsd(NA
services sold in last financial year
7. |Wumbear of employees’ workmsn MIL

B, |Furher details ncliding lesl available |Detalis can be asked through Email
financial statements (with schedules) of two | cirp kapasi@eoutiook com

vears, sls of credittrs arg available al URL |
9. |Eligibitity for resolution applicanis undes [Dedafs can be asked theough Email
seston 2320} of the Code is available at |cinp kapasi@outizok.com
URL:
10 {Last date for receipt of expression of interest| 230d June, 2025
1., |Dete ofissue of provisional list of prospective | 28t June, 2025
rasalubon applicanis
12:{Las! date for submission of objections bo|3rd July, 2025
provigional list
13.{Date of issue of final Nst of prospective [0Sth July, 2025
rasclution applicants
14, |Date of issue of information memorandum, [08th July, 2025
evaluation makrix and reguest for resolufion
plans o prospective resolullon applicants
15, |Last date for submizsion of rezalulion plars

2. |Address of the registered office

D8th Aupust, 2023

Through emad as weall ag through Hard
capies 1o be submitted at

Shravan Kumar Wishnol,

Reg. &dd. BEC TOMWER, 1008, 10th
S E— Fioor, Arungani, Lusknow-226002

16, |Process email id o submit Expression of |cirp kapasif@aoullook.com

17, |Details of corporale debior's  registrafion |UDY AM-AS-24-0000387
 |status ag MEME

Dr. Shravan Kumar Vishnaoi,

Resolution Professional

Mz Kapasi Infracon LLP (Under CIRP)

Regd. No: [BEIPA-002P-NOCC40:2016-201 710079

AFA: AR E0TA027311226/203661, Contact: +91 9335443555
Case specific e-mail: cirp.kapasiioutiook.com

Data: O7-08-2025
Place: Lucknaw

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insoilvency and Bankruptcy Board
of India (Liquidation Process) Regulations, 2018)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

M5 COROMANDEL AGRICD PRIVATE LIMITED

RELEVANT PARTICULARS

ar.

No Particulars Details

1 |Name of porporate debbor Wi, Coromandel Agnco Private Limied
2 |Date of incorporation of corporate [16-12-1958

dadlor
J Authonty under which corporate |Registrar of Companies (Kanpur) under the
debior is incorporated Companies Act, 1556

regestered
& |Corporate identty Mo. [ Limided |UT4B090U0P1998FTCOR4041
Liahifity Identificaion Mo, of
corporate debtor

5 [Address of the registered office and |Registered Address: ES, Indusinal Ares,
principal office (If any} of corporate [Sikandrabad  [(Gopalpur) Bulandshahe-
debior 203205, Uitar Pragdesh, India

Corporate Office Address: Office Mo, 514,
ath floor, Commercial Busding ILD Trade
Centra, Village- Tikd, Sector-d7, Sohna
Rosd, Tehsl & Dwtncd Gurgaon- 122014,
Haryana

6 [Date: of closure of Insolvency [June 05, 2025

Resolution Process
7 |Liguidation commencement date of [ Order pronotnced on June 05, 2025
corporats deblor
8 |Name and registration number of [Mr. Sushil Kumar Singhal

the insolvency professional acling |Req:

as guidatos IBBNIPA-O01/IP-P-0r1655/2018-20201 2536
8 [Address and  e-mail of the|Address: Basement C-10, Lajpat Nagar-lll
hgudator, az registered with the [South Dalki, Maw Delhi-110024 |

Board Email ID: ip sksingha!E6iEgmail.com

10 [Address and e-mail bo-be used for |Correspondence Address; 232 & 333, 3rd
correspondence with the liquidator |Floor, Somdall Chamber-ll, Bhkajl Cama
Flace, New Defhi-110066

Email ID: coromanded cirp@gmall.com

11 |Last date for submission of claims | July 5, 2025

Motice & heraly givesn thal the Malioné Company Law Tribural, Allahabsd Banch, has ondensd the
commansament of lquidation of the Mis. Commandel Agaea Privale Lenited on Jura 05, 2025,

The stakehaldars of Mi's. Coromanded &gnico Private Limited ars hereby caled upon o subm thair
clemms wilh proaf on or bedore July 05, 2025, 1o the Squdator at tha address menlioned agenstilem
M, 30.

Thefinancal creditors shall submit theair claims with proof by electronic means only, All other creditors
may submmit the cdaims with ihe proofin person, by pastor by alectrong means
Subrezsion of false or misleadng prool of clasms shall alract panalties,

Tdl
Mr. Sushil Kumar Singhal

Liguidater of Miz Coromande! Agrico Private Limited
Begistration Mo. IESIIPA-00YIP-P-01655/201 9-2020012536
AFA valid upto; 31122025

Diate: June 08, 2025,
Place: Ghaziabad

Lucknow
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LA new sub-category under the scope of empanelmeant.
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TRUCAP FINANCE LIMITED

Registered Office: Register office at 47 Floor, A Wing , D.J. House,
Old Nagardas Road, Andhen (East), Mumbai = 400068, Maharashira,
GST No: 27AAACDOBBTDZC
Corporate Identity Number: L64920MH1994PLC334457

PUBLIC NOTICE

This Is 1o ndarm the Public that Awsction of pledged Goid Ornaments will be conducted
by TruGap Finance Limited on 26 Jume 2025 at Thang &t 1710086,

FINANCIAL EXPRESS

MID EAST PORTFOLIO MANAGEMENT LIMITED
Regtsbered Office: 10203, Yishal Complex, Marsing Lane, Off. 3.V, Read,
Malad (Wesl), Mumbai - 400 064
Ci Mo L7414008H14951 PLCOG2G2S
Mambers are henaby infarmed that pursuant o e provsions of Sactian 108 and 110, and othar
applicable provisions of the Companias Act, 2013, a5 amanded (¥ A22), read sogeter with (ha

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insalvency and Bankruptcy Board
of India (Liguidation Process) Regulations, 2016)

"IMPORTANT"

YWhikst care s fakan pnor io acceptance of
advertisng copy, it is not possible to venfy
s contents. The Indian Express (P)
Limated cannod be held responsibls for
such contants, nos for any loss or damage

FOR THE ATTENTION OF THE STAKEHOLDERS OF

Mis COROMANDEL AGRICD PRIVATE LIMITED

Companies {Management end Adminktration) Bulas, 2014, as amended [“the Management Ruks") ) I
srdoct phesskbggeg s hue . AL CVANT TARTICULARS Latles! General Circusar No D/20@4 daled Seplomibe 19, 2024, issued by the Minisry of Corperate | | Branch address: TriCap Finance Limited, Shop No, 18, B-Wing. Devi Darshin CHSL,
ad-.ranisingi in its newspapers of No Particulars Details Aftairs, Govamment of india and Circuler - SEBAHOVCFINGFD-Pol-2/PACIRE2084/133 dated October Bhavani Chowl, Temblinaka, Thane-West, Thang - 400 601,
Publications. We thersfore mecommand 1 |Mame of comporats deblor /5. Coromandel Agrico Privals Limited iéﬁ;f:ﬁj:é?;ﬁfaﬁ“?;;g;ﬁ“ﬁ;:ﬁ'%ﬁg?ﬂﬁi:’:g:ﬂ”;ﬁﬁfrﬁg The Gold Omaments 1o be auctioned belong to Loan Accounts of our varkoos
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